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Tashkent declaration, is the Government of
India in a position to say that we are no
longer under any obligation we have no
obligations under the Tashkent Declaration

an‘d that we are free to act in any manner we
think proper.

SHRI DINESH SINGH: We are always
free to act in any manner we consider proper.
The Tashkent Declaration, as I mentioned
carlier, is only a measure to enforce an idea
that the solution is to be peaceful and bila-
teral. There is no commitment in any other
aspect except that we should move towards
normalisation. It is not an agreement in
that form. If the hon. Member will see, it
is only an indication of the desire that dif-
ferences between Pakistan and India will be
settled peacefully and bilaterally. Therefore,
we want to liberalise trade and contacts,
let people come and go. All these are proce-
8ses in view.

So far as the earlier question is concerned
1 said that we had no indication of any desire
on the part of the President of Pakistan to
meet the Prime Minister.

SHRIN. K. P. SALVE: The hon. Minis-
ter has just now said that he hoped that there
would be greater realisation on the part of
both India and Pakistan. On the part of
India it has always been there; we must
resolve our disputes by mutual dialogue, But
the real bone of contention had been the
Kashmir issue and we shall never be able
to come closer unless there is greater ap-
proachment on the Kashmir issue. Does the
hon. Minister think that Pakistan is doing
some pragmatic thinking or re-thinking on
the Kashmir issue which has impelled him
to feel that India and Pakistan will be able
to resolve their disputes by mutual dialogue?

SHRI1 DINESH SINGH? 1 do not think
that 1 have struck any particularly optimistic
note. T was only giving an assessment of a
factual situation. The differences over
Kashmir, to my mind, are not basic differences
between India and Pakistan; that is one of
the aspects. . (Interruptions). Some hon.
Members may feel that since Pakistan says
it is the basic difference, it is the basic dif-
ference. 1 think the important question is
the attitude. After all Pakistan is only a re-
flection of a certain attitude; Kashmir issue
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is a reflection of a certain attitude that Mus-
lim majority arca would not wish to stay
with India. There is no other basis. There-
fore, it is a question of first preparing the
minds that we would like to settle these dif-
ferences, and once the mind is prepared all
these matters will be easy of solution,
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Trade talks with Yugoslav Trade Minister

+

*724. SHRI HARDAYAL DEVGUN:
SHRI JAT SINGH:
SHRI YAINA DATT SHARMA:

Will the Minister of FOREIGN TRADE
be pleased to state:

(a) whether it is a fact that the Yugoslav
Trade Minister came to India recently to have
talks with the Government of India on mea-
surcs to step up trade between the two
countries;

(b) if so, the nature of talks held with
him; and

(c) the extent to which India's trade with
Yugoslavia is likely to be increased as a
resull of these talks?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
RAM SEWAK): (a) to (c). A business
delegation led by Yugoslav Foreign Trade
Minister visited India recently for an on-
the-spot study of the possibilities of increasing
two way trade exchanges between India and
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Yugoslavia. Further increase in the volume
of trade exchanges and diversification figured
in the talks. The visit of and market explora-
tion by this delegation is expected to facili-
tate increased trade turn-over.

o gTEIMW TAqM: T AT FAE
fE gatenrfaar g7 Wi H ¥ T g
fomad &g gaATd ®1 & WU 9%
sqaTe #fg g€ & AR wag W wG
& fo 97 - & #wewrta ¥ o
ag fasft & f& gardy o1 2ot qan-
T # wgzew § ¥ garartan @
FI T W WA FEIT ¥ AW A
agw 1At & ? A mg AT o= g R A
a3 & o1 w7l 8T A AT,
¥ ofe= T IF4T ag7 777 AT 7 AAHL
T sqrqTT wfa & weawa wrem AAY
wWre? 7 9F 7 faFmy ww
fasfY & aY ag ot arare gfafafy dew
T 4T FT FAG IAT LA { qMET
T § AR AT I g AT IR A
afcar fraam & ?

e s Har (o @ T
W) : dga Tgw ;g dr ) w7 9
W fwdy ®w & g3 ¥ art ¥ gwue
arat faar STat @ a1 g4 gHT 3 v,
feaw gz ag, 7@ w9 Ig AR 94%
ag gady g q9r A, favgw OF
T & qitdie # ) gafag s wd E
T aIg &1 1@ AT § a1 97 THFAC-
am ¥ faqrs & &1 Ad fowrag
qZer WTE 9 | g § Qe 18 fagga
gl o€ } 1 T AT F T IAGT
eqra faemar aat & 1 wegia A= faa
R (& a41 11 & GwAw F40, qan
g g1 &

st gram Fqw: A| ¥ ST
AW Wi § #T IAE AL H FEEIC
w1 #1§ frsad fae § ?

CHAITRA 11, 1892 (SAKA)

Oral Answers 14

ot Wo o wwa: 7g fnwraa A

adf foet @ f6 qod sg &t e
garETfaET & A ¥ agh W €1

it graa T g WAt wEea
T JATET |

o9 W EdE g W e, #
g% garetfaan ¥ wfafafa-vea g
sz frar @ fe o 3 ®9% & WA
97 &fF 7g FET AT W #F IE
arq faelt wqar, W S owEw, &
HqTETR 9 A7-27 fFar 91X ? g9 aww
# g Y am fifa o g
frar & a7 ;R A W W&l &
a ¥ gt ¥ gq Afa fraifa
FTE?

St To To WA : o gf | WY Y
smatfes  sfafafy-sew amr q1, 7
FAT IHF AT AAAT B qH 4T AT
% g ar, afes s faedr @,
¥ 99 ¥ gavewtfaar ag wgar W
e fFum e & oA v &t
SATYI FrT &, IW FT AQH FT gAT
T, W BIE FET & HIHTL
9T ST &1 | 39 vy ¥ Wi @
#ifs M & 1 g7 T4 auwa § fF wvfy
TawT €W g, a1 gurefar wi
WITT & AT A T4 a1 ¢, a2
TAW AT | qUIEATEAAT HHTL ¥ Y
A fean § fr gu ¥z & 0% o ot
oY afcads #3, ag 599 ST ar &
G REAT FT, IH B @Y W
qTER 9T AT fF gATT samaie 75,
ST saTITe A afa agdr 7@, Ieafa-
fedwa g1, s WM § HrE wwrEe
T FN A I AT F AT I F
FaYdy qx @S | feest wmEd ar
feamt & w7 & g7 7 W Y aX®
¥ ot woeamr e, gwd Ty



15 Oral Answers

waeqT & fF AT, 1972 a% YT &
A& § w1f of@dT @ grm, W)
IOX AT A FG W 4HE F qO® ¥
qfad= 1, g 14T 2w T qTE) 9%
arrE & qft avg fae = & A

SHRI JAI SINGH: T understand that
the proposed offer by Yugoslavia, which is
a ship-building country, is that 75 per cent
of the aid will be utilised for buying ships
and only 25 per cent will be left over for
buying other machinery and goods. In the
past we have purchased a number of oil
tankers from Yugoslavia and since our con-
sumption of oil in the country is increasing
we shall continue to buy oil tankers. 1 would
like to know whether, in view of the un-
favouratle terms offered, Government have
made arrangements for buying oil tankers
from some other countries, particularly
West European countries?

SHRI B. R. BHAGAT: We buy ships
only when we find that it is more competi-
tive to buy from them than from other places.
Also, it is not true to say that ships account
for 75 to 80 per cent of the imports from
Yugoslavia; we have other imports also of
a sizable nature,

SHRI LOBO PRABHU: Our trade with
Yugoslavia is adverse. We buy more from
them than we sell to them. At present, 1
think, there is an adverse balance of about
Rs. 30 crores owing to Yugoslavia. A dis-
pute has been raised by Yugoslavia about the
proper payment of this balance, whether it
should be in rupees or in sterling. I would
like to know from the hon. Minister whether,
when they were negotiating in these trade
negotiations, they had cleared this point that
we would only pay in rupees because that
was the basis of our trade with Yugoslavia
which otherwise has many disadvantages.

SHRI B. R. BHAGAT: The position is
just the reverse.

SHRI LOBO PRABHU: What do you
mean, ‘It is just the reverse”? Are you sure
of this? Have you not referred this matter
to a tribunal even aboul the amount to be
paid? Sir, he is not informed. Please refresh
his mind. It is’ adverse balance.
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SHRI B. R. BHAGAT: 1 am sorry, the
position, as I said, is just the reverse of what
the hon. Member has said it is. We have a
very good balance of trade. Even in 1970
we have provided for Rs. 44 crores of ex-
ports and only R.. 11 crores of imports.
So, the hon. Member's assumption is abso-
lutely wrong.

MR, SPEAKER: Please accept the reply
as it is given by the Minister,

SHRI LOBO PRABHU: It is not worth
listening to a reply which is incorrect.

SHRI SRADHAKAR SUPAKAR: May
1 know what arc the main items of exports
and imports and whether there was any
talk of diversifying our exports to Yugo-
slavia? If I may refer to Question No. 726,
may 1 know whether there was any talk
about the mode of payment and mode of
trade after 19727

SHRIB. R. BHAGAT: 1 do not have the
whole list of items; it is a long list and 1 will
lay it on the Table. About the mode of pay-
ment, the agreement is that in 1972 there will
not be any change in the mode of payment.
Any change subsequent to that will be made
only if there is agreement between the two
countries for a changec-over to a new mode
of payment. As I explained carlier, the test
of that change should be that there should
not be any dislocation of trade; the volume
of trade should increase and it should pro-
vide for intensification and enlargement of
economic cooperation. 1f all these tests are
satisfied only then such a change will be
made.

About diversification, this year there will
be a big increase in our exports; from Rs.
27 crores, in 1970 there will be Rs. 44 crores
of exports. It has all the new elements, new
products, manufactured products and so on.
A lot of diversification has taken place.

SHRI V. KRISHNAMOORTHI: May
I know whether there was any discussion
between the Forcign Ministers about the
import of about 5,000 tractors from Yugosla-
via and also a matching export of other
goods from here for the foreign exchange
required for the tractors? What was the.
result of that discussion?
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SHRI B. R. BHAGAT: In this year's
plan, there is a provision for import of
tractors from Yugoslavia.

Brahmo Samaj Pilgrims refused permission
to enter East Pakistan

*725. SHRI BABURAO PATEL: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state: ~

(a) whether it is a fact that 50 Brahmo
Samaj Pilgrims of West Bengal were refused
permission to worship at Bagora in East
Pakistan by Pakistan recently;

(b) if so, reasons for doing so when
Government have been allowing thousands
of Muslims to visit India for the last 22 years;

(c) number of times such permission has
been refused by Pakistan; and

(d) nature of protests made on such occa-
sions; if not, reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Yes, Sir.

(b) The Government of Pakistan regretted
their inability to allow entry to the pilgrims
without giving any reasons.

(c) Four.

(d) The matter has been taken up with the
Pakistan Government. It has been pointed
out to them that they have an obligation to
provide facilities to pilgrims from India to
visit holy places in Pakistan in accordance
with the agreements reached between the
two countries,

SHRI BABURAO PATEL: May I
know whether in the last week of December,
1969, a couple of hundred Muslim hoodlums
invaded this Brahmo Samaj shrine at Bagora,
killed one woman, murdered three Hindu
males and injured one old woman, circum-
cised two Hindu boys, raped three young
Hindu girls and kidnapped them? May I
know whether this incident was reported by
our High Commissioner in Pakistan?

SHRI SURENDRA PAL SINGH: We
arc aware of certain difficulties which the
minority community is facing there. (In-
terruptions). But we have not got specific
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information about this incident. We will

certainly try to find out.

SHRI BABURAO PATEL: I want to
know whether this Bagora shrine has been
turned into a godown for storing cattle bones
which are used far fertiliser purpose.

SHRI SURENDRA PAL SINGH: We
are not aware of it.

SHRI BAL RAJ MADHOK: What are
you aware of then?

_SHR[ HEM BARUA: We have the
High Commissioner’s office there. Have
they not informed you anything about it?
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